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 The Chairman of the Security Council Committee pursuant to resolutions 1267 

(1999) and 1989 (2011) concerning Al-Qaida and Associated Individuals and Entities 

presents his compliments to the Permanent Representatives and Observers to the 

United Nations and wishes to convey the following:  

 

 On 18 May 2012, the Committee enacted the amendments specified with 

strikethrough and underline in the entries below to its List (the Al-Qaida Sanctions 

List) of individuals and entities subject to the assets freeze, travel ban and arms 

embargo set out in paragraph 1 of Security Council resolution 1989 (2011) adopted 

under Chapter VII of the Charter of the United Nations: 

 

B. Entities and other groups and undertakings associated with Al-Qaida 
 
QE.B.93.02. Name: BENEVOLENCE INTERNATIONAL FOUNDATION 
A.k.a.: a) Al Bir Al Dawalia b) BIF c) BIF-USA d) Mezhdunarodnyj Blagotvoritel'nyl Fond 
F.k.a.: na Address: a) 8820 Mobile Avenue, IA, Oak Lawn, Illinois, 60453, United States 
of America b) P.O. Box 548, Worth, Illinois, 60482, United States of America c) (Formerly 
located at) 9838 S. Roberts Road, Suite 1W, Palos Hills, Illinois, 60465, United States of 
America d) (Formerly located at) 20-24 Branford Place, Suite 705, Newark, New Jersey, 
07102, United States of America e) P.O. Box 1937, Khartoum, Sudan f) Bangladesh g) 
Gaza Strip h) Yemen Listed on: 21 Nov. 2002 (amended on 24 Jan. 2003, 28 Apr. 2011, 
18 May 2012) Other information: Employer Identification Number (United States of 
America): 36-3823186. Associated with Benevolence International Fund (QE.B.94.02) and 
Bosanska Idealna Futura (QE.B.95.02). Review pursuant to Security Council resolution 
1822 (2008) was concluded on 22 Jun. 2010. 

 
QE.S.124.06. Name: SANABEL RELIEF AGENCY LIMITED 
A.k.a.: a) Sanabel Relief Agency b) Sanabel L’il-Igatha c) SRA d) Sara e) Al-Rahama 
Relief Foundation Limited F.k.a.: na Address: a) 63 South Rd, Sparkbrook, Birmingham B 
111 EX, United Kingdom b) 1011 Stockport Rd, Levenshulme, Manchester M9 2TB, 
United Kingdom c) P.O. Box 50, Manchester M19 25P, United Kingdom d) 98 Gresham 
Road, Middlesbrough, United Kingdom e) 54 Anson Road, London, NW2 6AD, United 
Kingdom Listed on: 7 Feb. 2006 (amended on 25 Jan. 2010, 18 May 2012) Other 
information: Charity number: 1083469. Registration number: 03713110. Associated with 
the Libyan Islamic Fighting Group (LIFG) (QE.L.11.01). Confirmed to have ceased to exist 
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as of 28 Aug. 2007. Review pursuant to Security Council resolution 1822 (2008) was 
concluded on 28 Sep. 2009. 

 
 

To obtain a fully updated version of the List of individuals and entities subject to 

the sanctions measures, Member States are encouraged to consult, on a regular basis, 

the Committee’s website at the following URL:  

http://www.un.org/sc/committees/1267/aq_sanctions_list.shtml.  The Al-Qaida 

Sanctions List is available in HTML, PDF and XML format.   

 

In accordance with paragraph 19 of resolution 1526 (2004), the Committee’s 

Secretariat automatically conveys updates of the Al-Qaida Sanctions List to States, 

regional and sub-regional organizations by e-mail shortly following the postings of 

such updates on the Committee’s website. Member States are invited to submit any 

updated or new contact information for this purpose to the Secretariat by e-mail to SC-

1267-Committee@un.org or fax +1 212 963 1300/+1 212 963 3778.  The Committee 

encourages all States to allow implementation of updates of the Al-Qaida Sanctions 

based on e-mails, soft-copy notices, or website postings.   

 

The Committee’s Al-Qaida Sanctions List is updated regularly on the basis of 

relevant information provided by Member States and international and regional 

organizations. This is the fifteenth update of the List in 2012. 
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